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OFFICE OF THE ASSTT. COMMISSIONER TEMPLE TRUST
MAHAKAL, BAIJNATH, DISTRICT KANGRA, HP.

To

Sub:

Sir,

The Registrar General
National Green Tribunal New Delhi.
/SDB-R dated 15-a3-2025

Response/further

taken report regarding

compensatory plantation of trees in MA No. 4/2025 and

Original Application No. 43/2024 titled as Pankaj Sharma

Vs State of HP listed for hearing on 17-03-2025.

On the subject cited above; it is submitted that detailed reply on

action taken report is enclosed for kind perusal and further necessary action

please.

Encls: As above.

Yours faithfully,

Asstt. Commissioner,

Shiv Temple Mahakal, Tehsil

BdifinhaRisgjgt, Kanera (HP)
EM

SHIV TEMP, AHﬁEIAOLNER
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Item No. 09 Court No.2
BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI
M.A. No. 4/2025
in
Original Application No. 43/2024
Pankaj Sharma Applicant
Versus

State of H.P. & others Respondents

Subject- Response/further action taken report regarding

compensatory plantation of trees.

Sir,

With high regard to Hon’ble Tribunal, the replying respondent
no.-4 humbly submits as under-

(1) That the Hon’ble National Green Tribunal has directed the replying
respondent to file response/further action taken report regarding
compensatory plantation in M.A. No. 4/2025 in original application No.
43/2024 order dated 13-01-2025, before next date of hearing i.e. 17-03-
2025.

(2) That the respondent has selected land comprised in Khata No. 132 min
Khatouni No. 324 min Khasra No. 904 Land Measuring 00-10-14 Hectares
situated in Revenue Village/Mohal =~ Mahakal, Tehsil Baijnath, Distt.

Kangra, HP (Annexure R-1), which is recorded in the ownership and

possession of Temple Trust Mahakal for the purpose of compensatory
plantation in consultation with the respondent no. 3 through Forest Range
Officer Baijnath Distt. Kangra HP.

(3) That the replying respondent with the help of Forest Range Officer Baijnath
has planted 50 trees of following species on the above identified land:

TCOMMISSIONER
TEMPLE MAHAKAL
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Sr. | Name of Species Species uses Number of Plants
NO.

1. Amla Fruit bearing and Medicinal 10 Nos.

2. Behra Fruit bearing and Medicinal 10 Nos.

3. Jamun Fruit bearing and Medicinal 10 Nos.

4. Rittha Medicinal Plants 10 Nos.

5. Kachnar Fodder Trees 10 Nos.

(4) That the replying respondent is also going to fence this area in order to save
the planted trees with poles and barbed wires.
The action taken report on compensatory plahtation is submitted for kind

perusal of Hon’ble National Green Tribunal please.

‘,914 ) |5 —02- 2025 Maha]Kmpﬂe Trust

ath District Kangra

STANT
(HQ v TEMPL%OM M’,?S'ONEF'

Respondent No. 4. <AL
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